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DR. JINENDRA KUMAR JAIN: : am 
willing to withdraw... (Jnterrup tions) ... Sir, 
I said in the beginning itself that  my whole 
participation... 

THE VICE-CHAIRMAN (SHR! 
JAGESH DESAI): Are you withdrawing 
your Resolution or not? 

DR. JINENDRA KUMAR JAIN: I am 
withdrawing it, but let him at least say that he 
wants to stand on the side of the shareholders.        
• 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): How can he? 

DR. JINENDRA KUMAR JAIN: Because 
it is the shareholders' interest which is more 
vital to the national economy. By shifting the 
rights issue, now the entire power is with the 
management. It should be shifted to the 
shareholders. 

... (Interruptions) ... 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): It is more than enough now. Are 
you withdrawing the Resolution now? 

DR. JINENDRA KUMAR JAIN: Yes, Sir. 

The Resolution.was, by leave, 

withdrawn 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI); Now I shall put the motion moved 
by Shri Ramesh-war Thakur to vote.   The 
question is: 

"That the Bill to repeal the Capital 
Issues (Control) Act, 1947, as passed by 
the Lok Sabha, be taken into 
consideration." 

 The  motion  was  adopted. 

THE VICE-CHAIRMAN (SHRI JAGESH 
DESAI): We shall now take up clause-by-
clause consideration of the Bill. 

Clause 2 was added to the Bill. 

Clause 1, the Enacting Formula and the 

Title were added to the Bill. 

SHRI    RAMESHWAR    THAKUR: Sir, 
I move that the Bill be passed. 

The question was put and the motion was 

adopted. 

[The Vice-chairman (Shri H. Hanu. 
manthappa)   in the Chair] 

STATEMENT  BY   MINISTER  

Special telephone facilities to 

Freedom Fighters 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAJESH PILOT): Mr. Vice-Chairman, 
Sir, hon. Members are aware that the 
Department of Telecommunications has so far 
extended the facility to the freedom fighters to 
the extent that they are eligible to register 
themselves for one telephone connection 
under Non-OYT Special Category. There are 
other categories of people and institutions also 
who get this privilege. 

On the occasion of the 50th Anniversary of 
the Quit India Movement, the entire Nation is 
paying homage to these gallant people. The 
Prime Minister has already announced on the 
8th August 1992 that the Government would 
continue the process of honouring them and 
indeed improve it to the best of our ability. As 
per the Prime Muster's desire, the Department 
of Telecommunications would also like to 
honour them in our humble way. 

Sir, in this context the Department of 
Telecommunications has decided to grant, with 
effect from 15th August 1992, some more 
facilities to the duly recognized! freedom 
fighters as our homage to these gallant people. 
Subject to technical feasibility, the freedom 
fighters will get one telephone connection each 
on top-most priority; they will not have to pay 
any installation fees and they will be levied 
only half the normal rental charges in future. 
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SHRI JOHN F. FERNANDES (Goa): Sir, 
it is a commendable .statement made by the 
Communications Minister. This whole House 
has to   compliment   the  hon.  Minister. 

Sir, the hon. Minister has stated here that 
for them the rental charges would be only 
half the normal rental charges. May I know 
from the Minister whether he has contemplat-
ed any upper ceiling so that this facility is not 
used by people other than the freedom 
fighters? (Interruptions) 

DR. JINENDRA    KUMAR    JAIN: 
(Madhya Pradesh):     Sir, I welcome this sort 
of a gesture on the part   of the 
Telecommunications Minister, and I 
congratulate him. 

I have a few clarifications to seek. 

He says that the telephone connections will 
the given only to the recognised freedom 
fighters. Yesterday, in his speech, the hon. 
Prime Minister admitted that there were 
many freedom fighters who had not so far 
been enrolled on your Government list. How 
are you going to help such freedom fighters 
in this year? 

Then, about the technical feasibility, it 
again makes it very arbitrary. I do not know 
whether it will again be under. the control of 
bureaucrats. The hon, Minister will remember 
that most of the freedom fighters are now in 
an age group in which they cannot be 
expected to go from pillar to post for getting 
technical feasibility clearance. How does he 
propose to take care of this question? 

Sir, we have shown respect, collec 
tively the country has shown respect, 
to the freedom fighters. I also want 
to know whether the hon. Minister 
would extend the same facility to 
those who fought against the. emer 
gency when democracy was derailed. 
When democracy was deraled... (In 
terruptions)  

THE     VICE-CHAIRMAN      (SHRI 
H.     HANUMANTHAPPA):     Silence 
silence. " 

DR.       YELAMANCHILI       SIVAJI 
(Andhra Pradesh);   Let  him say it. 

DR. JINENDRA KUMAR JAIN: Is the 
shouting over?    Interruptions) 

 
THE VICE-CHAIRMAN (SHRI H. 

HANUMANTHAPPA); Please conclude.  
(Time bell rings) 

... (Interruptions)... 

DR. JINENDRA KUMAR JAIN: 
The people who fought for freedom 
and the people who fought for resto 
ration of democracy ...............  

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): That is not covered 
here. This is only about the freedom fighters. 

DR. JINENDRA KUMAR JAIN: I know,     
I    know    it     (Time    bell 
rings,) 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA); Will you please 
conclude now? 

DR. JINENDRA    KUMAR    JAIN: I am not 
talking    from a    partisan point of view.   I am 
very sorry that my constructive    suggestion is 
being taken    in a   partisan   manner.   The 
Minister  can  say,  "No. I    recognise only this."    
It    is    his    prerogative, after all. I am asking 
wily a question, for clarification.    The kind of 
bene fit he is giving to those who fought 
for freedom, will he extend also    to those who 
fought for democracy and restoration of freedom 
once   it   was taken away? He can have his view 
point.    But his    viewpoint (Time bell rings) 

THE VTCE-CHAffiMAN (SHRI H 
HANUMANTHAPPA): Mr. Vithal-bhai 
Patel. 
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DR. JINENDRA KUMAR JAIN: Last  
question. 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA):  Last  is over. 

DR. JINENDRA KUMAR JAIN: No, no. 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): I have already rung 
the bell thrice. 

DR. JINENDRA KUMAR JAIN: Sir, I 
know. I will finish in just a minute.,   I was 
interrupted.   Last. 

While you give such facilities, there are 
people in the country who feel that they have 
been further pushed down the line. I would 
like the hon. Minister to draw up a scheme by 
which there would be no waiting list. 
Through you, Sir, I would like to remind the 
hon. Minister for Telecommunications that 
once I had discussed a proposal with him. In 
that scheme, resource mobilisation can take 
place, with the existing state of our economy, 
so that there will be no waiting list at all. Why 
is the Government so....(Time bell  rings) 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): It does not come 
under the purview of this statement.   You 
cannot expand the ambit. 

DR. JINENDRA KUMAR JAIN: Okay,.. 
{Interruptions) 

SHRI VITHALBHAI M. PATEL 
(Gujarat): I thank the Minister for providing 
this facility to freedom fighters. There are a 
number of freedom fighters who have not 
registered' themselves or who have never 
asked for the recognition. I can give you the 
example of Rani Lakshmi. She had worked 
with Subhash Babu. She was the head of the 
Women's Army. She has not taken any benefit 
as a freedom fighter. Suppose she needs a 
telephone connection.; Do you want her to go 
for a certificate from other freedom fighters or 
you will directly recognise her and issue it 
telephone   connection?    Not    only 

one, there are a number of freedom fighters, 
including small men like me. I have not taken 
anything. But, suppose I want a telephone 
connection, do you want that I should go to 
the Association of Freedom Fighters? Let me 
tell you, I am sorry to say that corruption is 
there even in the Association of Freedom 
Fighters. They are also taking money from 
the freedom fighters for issuing the certifi-
cate. You find out some solution so that the 
freedom fighters don't have to beg for a 
certificate from somebody else. I hope you 
will find out some solution. ' 
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SHBI JAGESH DESAI (Maharashtra): Mr. 
Vice-Chairman, Sir, today I am very much 
overwhelmed by emotion. J am one of the 
persons who had taken part in the Movement 
50 years ago. At that time, none of us thought 
that we would be rewarded. Yesterday, some 
other facilities to freedom fighters were anno-
unced by the Maharashtra Government; 
pension was raised; medical aid was raised to 
Rs. 5,000/-. I am happy that the Central 
Government Vas come forward to extent 
another' benefit -today. Not that 'We wanted 
these rewards. But the Government has 
recognised  our struggle. 

I would like to bring to the notice of the 
hon. Minister a particular aspect of the matter. 
I have some knowledge of the working of the 
Telephone Department. I think eight, unused. 
So, there should not be any per cent of the 
lines are always kept question like technical 
feasibility. I request the Minister to issue 
immediate orders that those" lines" are 
reserved for freeonr fighters. As soon as they 
make applications, they should   get   them. 

The Government has taken very 
good      decisions regarding       the 
National ' Museum to depict the freedom 
struggle and -the - August Kranti Park, 
Udyan, near the India Gate. I am 
overwhelmed by the good decisions of the 
Government and I thank the Government very 
much. I hope it will take more of such actions 
by which reeedom fighters will feel - that the 
Government has not forgotten them. 

Thank you. 

SHRI S. S. SURJBWALA (Haryana): Mr. 
Vice-Chairman, I congratulate  the hon.  
Minister for   Com- 
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munications on taking the lead to provide 
privileges to the freedom fighters on this 
solemn occasion. Sir, the Minister of State for 
Home Aflairs and Deputy Leader &t the 
House is also there. Through you and through 
him, I would like to ask whether the other 
departments and ministries are going to 
emulate the example set by the Communi-
cations Minister. 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): How can you? The 
clarification sought for should arise    out of 
the    statement. 

SHRI S. S. SURJEWALA: I am coming to 
the question. Though this question has been 
asked in extenso by other hon. Members, I 
would also like to know whether the widows 
freedom fighters and their dependents will 
also be given this privilege. The widow of a 
freedom fighter now will be naturally of a 
very, very old age and may not have anybody 
to look after her. In that event, wilj the widow 
o|f the freedom fighter also get this privilege? 

THE   VICE-CHAIRMAN (SHRI 
H. HANUMANTHAPPA): Shri 
Moturu Hanumantha Rao. 

SHRI PRAGADA KOTAIAH: Sir, give  
me  only one minute. 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): I will have to call 
you. Now, Mr. Hanumantha  Rao. 

SHRI MOTURU HANUMANTHA RAO 
(Andhra Pradesh): Mr. Vice-Chairman, Sir, 
on this auspicious occasion, our Home 
Minister should have come forward tp clear 
the pending applications for penions. They 
are a dwindling category because many of 
them are aged 80 years, 85 years and even 
more than that. But still,  the  applications  are   
pending... 

THE  VICE-CHAIRMAN (SHRI 
H. HANUMANTHAPPA):     They 
have already made this point. 

SHRI MOTURU HANUMANTHA RAO: 
Why should not the Government take the 
opportunity of his occasion and     grant   
them pension? 

That    is    my   Point I am Mr.   Jacob   will   
react   to   this. 
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SHRI GOPALSINH G. SOLANKI 
(Gujarat): Sir, it was the policy of the 
Government to provide a telephone 
connection in each Panchayat throughout the 
country up to... (Interruptions) 

THE VICE-CHAIRMAN   (SHRI  H 
HANUMANTHAPPA):   You come   to the 
freedom fighters. 

SRI GOPALSINH G. SOLANKI: I 
congratulate the hon. Minister for having 
introduced this scheme to provide one 
telephone connection to a recognised freedom 
fighter. T want to know from the Minister in 
how much time he is going to provide these 
telephone connections to those freedom 
fighters who are living in remote areas, in 
rural areas, where there is no possibility of 
providing the same. Are you going to intro-
duce a special line for them or not? 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): Dr. Yelaman-chili 
Sivaji. I am sorry. I looked at your seat but 
you were not there. 

DR. YELAMANCHTLI SIVAJI: Whatever 
it is I am glad not only that you allowed me to 
speak but the Minister- also allowed 
telephones to the freedom fighters. (Interrup-

tions) 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): Those who are not 
present in their seats. I put a cross against 
th.eir names and leave their names.     
(Interruptions) 

DR. YELAMANCHILI SIVAJI: I would 
like to suggest, let it be con-fned  to  those  
freedom  fighters  who 

werg born earlier than 1947. I should be 
confined to those freedorr fighters who were 
born earlier thar 1947 and not later. 

SHRI MENTAY PADMANABHAN 
(Andhra Pradesh): But there are 
freedom fighters who were borr 
after 1947. That is the point you 
wanted to make. (Interruptions) 

Certificates are there. They are giver 
pension, they are given 
land, they are given facilities and a 
lot of other things, which are meant 
for freedom fighters. False certifi 
cates are given by very, very big 
people.
 TH
E VICE-CHAIRMAN (SHRI 
H.        HANUMANTHAPPA): Mr. 
Padmanabham, I have called Dr. Sivaji. You 
cannot substitute him. It  is  his personal  
right. 

DR. YELAMANCHILI SIVAJI: Anyhow,   
he  is  our leader. 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): They you fit   down. 

DR. YELAMANCHILI SIVAJI As far as 
the problem of technical feasibility is 
concerned. I am afraid Mr. Rangayya Naidu. 
and the Minister of State for Civil Supplies 
and Public Distribution, are going to face a 
problem on this count. Their constituencies 
are having thousands and thousands of 
freedom fighters, whether they are true, fake 
or whatever it is. I would like to advise them 
to be cautious in this regard. It would have 
been better if the Congress party, being the 
major party not only at the Centre, but in 
several States. had come out with a statement 
or a resolution on the eve of the 50th an-
niversary of the Quit India Movement. to 
allocate a certain percentage of posts among 
selected jobs to the freedom fighters. The 
freedom fighters sacrificed a lot for the sake 
of the country and the fruits are being enjoyed 
by those who are sitting in office. . . 
(Interruptions) 

SHRI JAGESH DESA1: I object to his 
observation.    Those who have 
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taken part in the freedom movement. I mean 
a person like me, I never thought that I 
should be given any reward. And he talks 
about fruits. We don't want that word to be 
uttered by a Member. 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): Dr. Sivaj:, will you 
confine to telephones? 

DR. YELAMANCHILI SIVAJI: No, no; 
what I mean to say... 

THE  VICE-CHAIRMAN (SHRI  H. 
HANUMANTHAPPA):    If you    are 
not confining, then I will have to 
slop you. 

DR. YELAMANCHIU SIVAJI: Had the 
Congress Party come out with a proposal of 
reserving certain percentage .of elected posts 
for the freedom fighters, it would have been 
more meaningful and better. 

 

"SHRI JAGIR SINGH DARD (Punjab): 
First, I congratulate the Minister for making   
the    statement, 

*English translation of the speech 
delivered in Punjabi. 

 

"Subject to technical feasibility." 
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[Shri Jagir Singh Dard] And also I want to 
know what you are going to do about the poor 
and middle class people who participated in 
the freedom movement and who do not have 
any "houses. Secondly. there are some places 
which are far away from the telephone 
exchange. For example. I live in a village 
which is about 50 kms. away from the tele-
phone exchange. In such cases is there any 
proposal to provide new lines? 

 
SHRI PRAGADA KOTAIAH (Andhra 

Pradesh): Thank you for giving me an 
opportunity to speak on this subject. At the 
outset, I would like to congratulate the 
Minister for giving certain concessions to> 
the! freedom fighters. But I don't think all the 
freedom fighters now require telephone 
connections. There are many people who are 
having not only one connection, but many 
more telephone connections. There are certain 
classes of freedom fighters who are very poor, 
who are not having food, not even one square 
meal. What are we going to do for 'them? That 
is the necessary part; that is the essential thing 
the Government will have to consider. Sir, you 
know Aaidhra Kesari Prakasam Paritulu. He 
sacri-fied all his belongings and all his Mfe for 
the nation. His family is very poor and they are 
actually suffering and starving. When I wrote 
to the Government of India and the State 
Government, generously the then Prime 
Minister gave a sum of Rs. 10,000. Is it going 
to help them? (Interruptions)... 

THK VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): Mr. Kotaiah, listen to 
me. (Interruptions)... Please, sit down. 
(.Interruptions,)... This is not a discussion on 
freedom fighters' benefits. 

SHRI PRAGADA KOTAIAH: Will you 
please allow me? 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): I am not al 
lowing you. '.Interruptions--.. 1 am 
not allowing you. You cannot go on 
speaking whatever you want to speak. 
(Interruptions)... I am not allowing 
you. (Interruptions)...        Please 

understand the subject. Mr. Kotaiah please 
sit    down.    (Interruptions)... 

SHRI PRAGADA KOTAIAH: I am a 
freedom fighter.   You allow me. 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA); I will allow you, but 
you understand the subject first. 
(Interruptions)... Mr. Kore, let him 
understand the subject first. Don't disturb 
him. Mr. Kotaiah, this is a statement made by 
the hon. Minister giving a telephone connec-
tion You have to seek clarifications on that 
statement, not explaining the subject. 

" SHRI "PRAGADA" KOTAIAH: Yes, Sir. I 
am not going out of way. What I would like 
to submit is that there are very poor freedom 
fighters. Their children are not finding any 
jobs. What I would like the hon. Minister to 
d0 is to provide a percentage of job for 
freedom  fighters' children.... 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA); We can do that. 

SHRI   PRAGADA   KOTAIAH:    ... 
who   are   jobless.   (Interruptions). . . 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): Yes, Mr. Minister. 

SHRI SATYA PRAKASH MALA-VIYA 
(Uttar Pradesh): Mr. Vic»-Chairman,... 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): I am sorry. I called 
your name but you were not present. What 
you wanted to ask, perhaps, twenty people 
have already asked, 
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THE VICE-CHAIRMAN (SHRI H. 

HANUMANTHAPPA): Now we will take up 
Special Mentions. 

SPECIAL MENTIONS 

Payment of compensation for acquisition 

of land for Indian Police Academy, 

Hyderabad 

  


